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Irregularities in distribution of LED bulbs

66. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of POWER be

pleased to state:

(a) whether Government has noticed that a large scale irregularities have taken
place in distribution of LED bulbs and if so, the details thercof;

(b) whether there is a huge difference between the accounts submitted by the
States towards supply of LED bulbs to the public;

(¢) whether Government is planning to initiate any investigation to find out the

actual status and if so, the details thereof; and

(d) whether any complaint has been received by the Ministry in this regard and
if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) No, Sir.
(¢) and (d) Does not arise.
Compensation for land acquired for power projects

67. SHRI KIRANMAY NANDA: Will the Minister of POWER be pleased to

state:

(@ whether compensation is given to farmers for their lands acquired for public

and private power projects;
(b) if so, the details thercof, project-wise;

(¢) whether any compensation has been paid to farmers in various States
including Uttar Pradesh for the land acquired from them for thermal/hydro power

projects; and
(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) Yes, Sir. The compensation is directly paid by the State Governments
to the land owners for the land acquired as per the provisions of the Land Acquisition
Act as amended from time-to-time, for the construction of the power projects.

(c) and (d) The details of compensation paid to land owners in various States
including Uttar Pradesh for setting up of Thermal/Hydro Power Projects as well as Ultra
Mega Power Project (UMPP) by Public Sector under Ministry of Power are given in
Statement.



Statement

Details of Compensation paid to land owners for setting up various power projects by public sector

SL Name of Power Station /Project Private Land acquired Compensation paid to

No. land owners
® in crore)

1. Chutak (44MW), (J&K) 18.63 ha 223

2. Nimoo-Bazgo (45MW) (J&K) 31.27 ha 640

3. Uri-1I (240), (J&K) 150.10 ha 2711

4. Kishanganga (330 MW), (J&K) 255.00 ha 271.84

3. Sewa-1I (120 MW), (J&K) 66.10 ha 477

6. Parbati-III (520 MW), (HP) 46.00 ha 60.0

7. Chamera-11I 231MW), (HP) 423 ha 1.16

8 Parbati-II (800MW), (HP) 52.73 ha 24.95

9. Kotlibhel IA (195 MW), (Uttarakhand) 18.65ha 7.17

10. Nathpa Jhakri Hydro Power Station (1500 MW), (HP). 224.00 ha 27.12

11. Rampur Hydro Electric Project (420 MW), (HP). 29.10 ha 24.18

12. Natwar Mori HEP (60 MW), (UK) 7.156 ha 11.01

13. Buxar Thermal Power Project (1360 MW), (Bihar) 436.60 ha 357.00
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14.
15.
16.
17.
18.
19.
20.
21.
22.
23.
24.
25.
26.

Tanda, (2x660MW), (UP)

Bilhaur, 2x660MW), (UP)

Gadarwara, (2x800MW), (MP)

Khargone, 2x660MW), (MP)

Barethi, (4x660MW), (MP)

Darlipalli, (2x800MW), (Odisha)

Kudgi, (3x800MW), (Karnataka)

Lara, (2x800MW), (Chhattisgarh)

Tehri Hydro Power Complex, Uttarakhand
Vishnugad Pipalkoti HEP (444 MW) Uttarakhand
Khurja STPP(1320 MW), Bulandshahar, Uttar Pradesh
Cheyyur UMPP(4000MW), Tamil Nadu

Odisha UMPP(4000MW), Odisha

671.99 acrs
950.52 acrs
1479.48 acrs
783.78 acrs
2452.13 acrs
1361.60 acrs
3351.00 acrs
2383.26 acrs
15000 families
31.639 ha
1360.00 acrs
655.15 acrs
2733.00 acrs

Compensation disbursement process
is still in progress. Approximately
90% compensation disbursed.

189.84
37223
80.25
76.00
111.87
34873
2438.00
29235
1526.00
20.74
387.18
8357

620.78
Paid for disbursement.
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